IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH :
AT HYDERABAD.

0.A.NO.. 135795 .. DATE OF JUDGMENT:__ 3.5.1995
| BETWEEN: = AN :
© Md,Ismail. - . .. Applicant
and

-1, General Manager,
v S8outh Central Rallway
Secunderabad.

2. The Chief Personnel Officer .
South Central Railway.
Se¢cunderabad

3.. The Divisional Railway Manager
South Central Railway,Guntakkal

Anantapur District .. Respondents

. COUNSEL FOR THE APPLICANT: SHRI P.KRISHNA REDDY

COUNSEL FOR THE RESPONFENTS SHRI N.R. DEVRAJ
Sr./Bdd1,CGSC

'CORAM:

HON'BLE SHRI JUSTICE_V;NEELADRI RAQ, VICE CHAIRMAN-
HON'BLE SHRI R.RANGARAJAN, MFMDER (ADMN. )

CONTD. . ..




0.A.N0o.135/92 Dt.,of order:03.5.1995

ORDER

As per Hen'ble Shri R.Rangarajan, Member (Admn}

Heard Shri P.Krishna Reddy, learned counsel for the

applicant and Shri NR Devrai,Standing ¢ounse1 for the respondents

2. There is only one applicant inm this OA who was
working as Goods Guard in Guntakkal Division under the
control of R3 at the time of filing this OA and he belongs

_to"OC community. He prays for a direction to the respondents
not ‘
herein/to hold selection in pursuance of Memorandum

No0.G,.P,608/1/FPass.Gds/Vol.II dated 11,2,1992 reserving
6 SCs/5 STs for promotion to the post of Passenger Grade Guards
and fhe respondents may kd be directed not to promcte SC/ST

candidates to the post of passenger grade Guards on the basis

of reservation over and above the quoté reserved for them

i.e. 15% and 7%% for SCs and STs respeétively.

3. An interim order dated 21.2.1992 has been issued
in this CA relevant portion of which reads as follows:

"eeeesawe direct that druing the pendency of this 0a, the
vacancies zvailable from time to time in regerd to filling up .
of posts of Passenger Guards will be filled up in accordance
with 40 point roster system subject to the condition that the
posts held by the members of the scheduled castes and scheduled
tribes Qo not exceed 15% and 7%% respectively at any given
point of time and that, if a person belonging to the scheduled
caste or scheduled tribe is promoted bn-his own merits and not
in a reserved vacancy, then for the purpose of this interim
order such appointment will be excluded while computing the

required percentagfiicec-ssescccccass”
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Coly toi-

l.General Manager, South Central Railways,
Secunderabad,

2.The Chief Persmnel Officer,South Central
Railways,Secunderabad.

3.The Divisional Railw ay Manager,
South Central Railw ay, Guntakal,
Anant apur Distrigt.
4.0ne copy to Shri P.Krishna Reddy ,Advocate, CAT,Hyd.
5.0ne apy to Shri N.R,Devaraj,Sr,CGSC,CAT,Hyd,
6.0ne copy to Library,CAT,Hyd.

7.0ne spare
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THPED BY ~ CHECKED BY

COMPARED BY ' APPROV"‘D BY

JIN THE CEN“’RAL HI)D'H’\TISTRATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD.

THE HON'BLE P’R.JUS’I‘ICE V.NEELADRI RAO -
- VICE CHAIRMAN '

AND
THE HON'BLE MR.R.RANGARAJANs { M(aDMT)

DATED ¢_-7§.L_§f_ 1995 .

ORDER/JUDGMENT: C_____.

M.Am .

Oa.No, \ :p\’f CFL -
gé_g_,N_g)n " ] V .P-—-*—.‘—.__\ R )

Ad 1tted and Interlm directions

CaAlloded. - \

- Disposed of with directions.

- Dismissed.
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